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. LOKSABHA
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TO BE ANSWERED ON l6rH MARGH, 2022

NATIONAL FOOD GRID

2387. DR. SANJAY JAISWAL:

will the Minister of CoNSUMER AFFAIRS, FooD AND puBt.rc
DISTRIBUTION sq'Ti-ffr qr[+, r*ra *< mffi5 Bil(gr {-ff. be pteased to state:

(a) whether the Government is working on a pran to set up a Nationat
Food Grid to connect food surplus areas with food deficient onesl

(b) if so, the details thereof;

(c) the details of the mechanism used by thc Government to crassify
the States as food surptus or deficient;

(d) whether the Governrnent arso prans to make a system to record of
deaths by starvation in the country; and

(e) if so, the details thereof?

ANSWER
MII.IISTER OF STATE FOR MINISTRY OF RURAL DEVELOPMENT AND CONSUMER

AFFAIRS, FOOD & puBl-rc D|STRIBUT|ON
(sADHvr NTRANJAN JYOI.!)

(a) to (e): state, where totar procured quantity of foodgrains is more thanits requirement under National Food security Act (NFSA)/other wetfare
schemes (ows) arrocataon as termed as surprus; othen rise it as termed as
deficient state. surplus stocks of wheat and rice available in surptus states
are moved to delicit States, as pet movement plan prepared on monthly
basis, keeping in view the quantityr avairabre in surptus regions, quantity
required by deficit regions, likery procurement, vacant storage capacity in
consuming as well as procuring regions and monthly a[otment/ off take of
foodgrains.

No state Governmenuur admintstration have reported any incident of
death due to starvation or hunger in the country so far.
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